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(d) whether it is a fact that huge
quantity of long staple wool 1s lying
undisposed and import Iicences are
being issued; and
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(e) if so, the reasons therefor?

Industry (Shri
A statement
the House.
No, LT-

The Minister of
Kanungo): (a) to (e).
is laid on the Table of
[Placed in Library, See
2293/64].

12 hrs.
OBITUARY REFERENCE

Mr. Speaker: I have to inform
the House of the sad demise of Shri
V. T. Krishnamachari who passed
away at Madras on the 13th February,
1964 at the age of 83.

He was a Member and Vice-Presi-
dent of the Constituent Assembly of
India during the years 1947 to 1950.

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences
to the bereaved family.

The House may stand in silence for
a short while to express its sorrow.

The Members then stood in silence
for a short while,
12.01 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

FIre AT THE PLANT OF THE HEavy
ENGINEERING CORPORATION, RANCHI

Shri S. N. Chaturvedi (Firozabad):
I call the attention of the Minister of
Steel, Mines and Heavy Engineering
on the following matter of urgent pub-
lic importance and I request that he
may make a statement thereon:—

The loss caused by fire on the
29th January, 1964 at the
Heavy Machine Building
Plant of the Heavy Engineer-
ing Corporation, Ranchi.
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The Minister of Steel, Mines and
Heavy Engineering (Shri C. Subra-
maniam): A fire broke out in one of
the open gantries of the Heavy
Machine Building Plant at Ranchi in
the early hours of January 29, 1964.
The news of the fire was communic-
ated to the Chairman of the Heavy
Engineering Corporation Ltd. at
about 5.00 in the morning from the
Corporation’s Telephone Exchange.
Immediately thereafter almost al] the
top officers of the Corporation, who
were present in  station, .reached
the spot and with the help of fire-
fighting staff, security men and such
other employees who could be collect-
ed at that time, tried to localise the
fire and managed to bring it under
control. The fire was completely
extinguished by about 7.30 a.m,

2. The place where the fire occured
is enclosed by barbed wire and is in
charge of the security staff who are

posted on duty al] the 24 hours. The
total area affected by the fire was
about 600 sq. ft.

3. It is estimated that about 100

packages in all have been damaged
by this fire. These consisted of 36
machine tools, 11 cranes, 7 electrical
transformers and distribution boards
etc. The tota] value of the equip-
ments contained in al] these packag-
es is estimated to be about Rs. 45
lakhs. It is yet to be determined
whether any portion of this equip-
ment can be salvaged and used by
importing only replacement for da-
maged components. The extent to
which salvaging of various compo-
nents is possible will be known when
detailed examination of each and
every package is done by the tech-
nical officers of the Corporation.
The total loss will be reduced to the
extent to which it wil] be possible
to salvage the components.

4. The Heavy Machine Building
Plant is being put up with the tech-
nical collaboration of the U.S.SR.
authorities. The Head of the Russian
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Experts has examined the damaged
packages in regard to its effects on
the production programme of Heavy
Engineering Corporation. He is of
the opinion that by transferring some
machine tools etc, meant for the other
shops to reduction gear department
which is scheduled to go in produc-
tion during the year 1964, it will be
possible to maintain the production
programme of 1964, However, if in
the meantime supply of these equip-
ments for the medium and heavy
machine shops is not arranged the
production programme of 1965 is
likely to suffer.

5. The Corporation authorities as
well as the Ministry have got into
touch with the top r-presentatives of
U.S.S.R. Governmen* and ‘have im-
pressed on them the imperative need
of replacing the damaged machine
tools, etc. on a priority basis. It is
expected that co-operation of Russian
authorities will be available to us
in full measure anq the set-back to
our production programme, if any,
will be for the shortest possible dura-
tion.

6. A list of the important equip-
ment damaged is laid on the Table
of the House. [Placed in Library, See
No. LT-2294/64].

7. The case has been reported to
the police anq the police is conduct-
ing investigations and have taken
charge of the affected area. As soon
as the police authorities permit the
Corporation staff to examine these
packages in detail, the extent of
damage ‘will be more precisely
known, both item-wise and in terms of
money value.

8. As the matter is being investi-
gated by the police, it is premature
to express any opinion about the
cause of fire and other connected
matters.

Shri S. N. Chaturvedi: May I know
whether there has been a demand
from the workers for an inquiry by a
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High Court Judge and for the re-
moval of the Chief Security Officer to
enable them to give evidence with-
out fear of victimisation and the
Government’s reaction thereto?

Shri C. Subramaniam: Just now the
police investigation is going on. That
will have to be completed. After
that, a general inquiry will be made
to find out whether there were any
deficiencies on the part of the
management which led to this occur-
rence of fire.

=t afiem (TT) R A
q 39 19 FT 947 TN FY FfwwW A
fF omr feay ot ol Wi S @\
fF a9 wraw g€ ? o ®r Az 9
& & o agt 9T s aE A A
sraeqr TEt 41 7

FE, g %R wr Gshfrafar
d@at (st wo Ho AN ): FgifE zeT
ag ¥ Wy wnly o7

Shri C. Subramaniam: It is now
estimated that the fire should have
started round about 3 a.m. or 3.30 a.m.
The news reached the chairman only
at about five o’clock.

Shri Tyagi: Why so late?

Shri C. Subramaniam: That js the
matter under investigation.

it miferde - & AT wEaT
FAT T HT JA FT AT TG AT 7

Mr. Speaker: That would be known
only after investigation.

Shri Raghunath Singh (Varanasi):
Was there no fire-fighting equipment?
Was it not commissioned?

fire-
After
the
there

Shri C., Subramaniam: The
fighting equipment was there.
the news of fire was received,
fire-fighting equipment came
and put out the fire.
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am @i A @ @ e § el

sfaa iz woghraa #11 Adt fFe war?

Shri C. Subramaniam: The fire-
fighting equipment was there....

Shri Shashi Ranjan: But it was not
in working order.

Shri C. Subramaniam: And it was
the fire-fighting equipment which put
out the fire.

Shri Shashi Ranjam: But it was not
in working order.

Shri C. Subramamiam: I do not have
any such information just now. An
inquiry is being made, and perhaps,
further details will be available there-
after,

Shri Indrajit Gupta (Calcutta
South West): Although I know that
the matter is under investigation, I
would like to know whether Govern-
ment’s attention has been drawn to
the report that behind the mystery of
the out-break of this fire within a
space enclosed by barbed wire lies
the long-drawn-out quarrel or rivalry
which hag been taking place at the
HEC between two rival wings of the
INTUC struggling for recognition
from the authorities. This report has
appeared in the papers. Has it been
brought to the notice of Government?
Will the police be asked to investi-
gate into that also?

Shri C. Subramaniam: The police
are investigating into every aspect. I
am sure they will take notice of the
faction which exists in the labour
union also,

Shri Yamuna Prasad Mandal (Jai-
nagar): In view of the fact that this
is the second fire there, what steps
have been taken to prevent the recur-
rence of such sad event?

Shri C. Subramaniam: To say that
this is the second fire is a little bit
misleading, because the first acciden:
occurred when a spark fell on a pack-
age ang it caught fire and it was im-
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mediately extinguished. As far as

this fire is concerned, there is some-
thing more behind it. That is why it
is under investigation, and we would
be able to know the facts only when
the investigation is complete.

=Y T Fex ga@w g (ew)
7 78 wE & 5 T8 w3 faew #%
& wT fars & Seffrafar srarem
Fag §faadm o few =xa
g € amy 1T I gEaT

- ¢ 7T ag ad & 5 g safae
o {5 ag dees Fr amq 4@ ?

qAR LW : HIEA FT 94T Al
TAIENIE F I |

Shri C. Subramaniam: Whether
there was any sabotage or not is a
matter under investigation,

Shri Ramshekhar Prasad Singh: I
am sorry that the hon. Minister has
not perhaps followed what I had said
in Hindi.

Mr. Speaker: Nor could I hear the
hon. Member.

Shri Ramshekhar Prasad Simgh: I
shall repeat it in English now. There
were altogether six fire brigades, out
of which three had gone out of order,
and there were no drivers for two of
the remaining three. Is jt a fact that
this was due to sabotage?

Shri C. Subramaniam: As I have
said, all these matters are under in-
vestigation now, and I would not
hazard any opinion just now.

Shri Ramshekhar Prasad Singh: The
existence of the fire brigades in that
condition js also a matter for investi-
gation.

Mr. Speaker: The hon. Member has
put his question already, and he has
said that three of them were out of
order because of some sabotage. The
hon. Minister says that that would be
known only after the investigation is
over.

Shri S. M. Banerjee (Kanpur): After
hearing the statement of the hon.
Minister it appears that it was a case
of sabotage. I would like to know
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whether the investigation has been
entrusted to the local police or to the
Centra] Intelligence Bureau or to the
Special Police Establishment.

Shri C. Subramaniam: A special
officer who is in charge of security
arrangements for the public sector

projects is also associated with the
investigation.

12.09 hrs.
RE: MOTION FOR ADJOURNMENT

Mr. Speaker: Now, papers to be laid
on the Table.

st art (femme) : weae wEw,
4 wF o s fear oar
HEE AR FFe & aR A, L.

TR wEE ¥ Ay Saem
g B ¥ s 7 foar @, A 9w
AT F AGY ST FHY )

aH W FrAE s e
ar, Wk 4 I fm, qq i W,
Fgr o1 o 4fF g7 woise & g w
I9 W@ E @ AR SHAH IAWT AAHA
STAT AT TFAT & | FIH7 TEN FT YIS AT
+9 gaq faer Frerd @ Sg HlF )
@R ferm Fvamy g™
fau mrIsr ag FWART TWE@ HIR
2t fpar mn

S ¥F W aEeE, & oo
£% Q1T A1 A FAT A1 E | fraew
Riffmam@amwaligfF @
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¥ o7 S | gAva 41 39 a9 # § far
FHOHT FEIE T 77T § 5w sw
TWmF IR AR ag AMA T R
g1 T a1 W F G THAE T 1 qg WA
ST AETE WL HHA BT AT F FFAE
g T A FEa g 7w A aud
gt Fal 7R AgE F AR ¥ 3| '
T gere faare T fFar A< gEwT #%
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